Deglaration of Assets and Llabilities
20-2

Year....?f.c?. adeassm s

I,MH'NIS Hkﬂﬁfﬁqﬂsz, sonfdaughter/wife of 9&1.:.&1‘![.!{..[9!4’.07.6&.1“Akups
1€GimrD Toi. yeBFS, belonging to BIHAR LEGISLA. TINE. ASSEMBLY

drven

service and presently working as LIBKRKYHTTEN.@&N’T

give herein below the detalls of the assets (immovable, movable, bank balance, etc.} of

myself, my spouse and dependants™:

Al

given)

(Assets In joint name Indicating the extent of joint ownership will also have to be
ALI NIKHIL
Mm. kum Lﬂa‘

MNANIRATA
kummper

Sr.
No.

Description

Self

Spouse
Name(S)

Dependant-1
Name

Depeandent-2
~_Name

Dependant-3
Efc. Na

0)

Cash

5000 [ +

5000/ -

NI

NIL

NI

(i)

Depaosits In
Banks, Financial
Institutions And
Non-Banking
Financial
Companies

NIL

NIL

MNIL

NI,

MIL

(i)

Bonds,
Debentures and

Shares in

companies

NIL

NI L

NIL

NI L

NIL

(v)

Other financlal
Institutions,
NSS, Postal
Savings, LIC
Policies, etc

CBi-LIFE
5000/
AN VAL
Lic-T7814
ANupLl

NI

MIL

NIL

NI

(v}

Motor Vehicles
(details of
make, etc.)

NI(L

NIL

NI

NiL

NIL

(vi)

Jeweliery (glve
details of
weight and
value)

MIL

NI

MiL

Nt

NI

(vil)

Other assets,
such as values
of claims /
interests

MiZ

NiL

NiE:

NIL

SEY

Note:

Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given. ‘
* Dependant here means a person substantially dependent on the income of the
employee,

M -le: ThekAy”




Detailg of Immavable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
alsa have to be Indicated]

Se.
Na.

Degcriptien Self

Spouse
Name(S) Mame

Dependant-1 | Dependant-2
Name E{c. Hame

Dependant-3

(i)

Agricuitural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

ML

1198884y NI
| 300000 /| ;

DEOG 1l

ML

MNIT_

(1)

Non-Agricultural Land
- Location(s)

- Suryey number(s) NIy ML

- Extent (Total i
measurement) |
-Current market value

NiL

NIL

ML

(ili)

Buildings (Commercial
and residential) ,
lL.ocation{s)

- Survey fdoor

number(s) NIL

- Extent (Total
measurement)
- Current market
value

NIL ML

NI

NIL

(i)

Houses / Apartments,
etc.
- Locatlon(s)

- Survey fdoor N ‘ e

number(s)
- Extent (Total i
measurement)

- Current market
value

L ML ML

| i

Nil

NI

)

Others (such as
interest In property) N /L

NI NI

ML

P

(2)

1 glve herein below the details of my liabilities / overdues 10 public financial
institutions and government dues:-
[Mote : Please glve separate details for each item)

Sr. Degcription NHame & addrass of Bank / Amount cutstanding as
Ne. Financlal Institutions(s) / on o X 2
Department (&)
(3| (i) Loans from Banks H D -C (20,006 | —
(i1} Loans from financial
institutions N | L NI S|
(iiiy Government Dues:
a) dues to departments
(a) pa NI ML

dealing with government
accommeadation

(b) dues Lo departments

dealing with supply of N LL NELES

water 2]
(c) dues to departments

dealing with supply of

electricity Mlls

NIL

(1 Thowerg™



(d) dues to departments
dealing with telephones

Nl

ML

(e) dues to departments
dealing with government
transport (including
aircraft and helicopters)

NiL

(L

(f) Other dues, If any

M L

NI

(b)

(1) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
flled. Glve also Permanent
Account Number (PAN)]

N L

AHSPTIIAT O

Aot 1z

(ii) Wealth Tax [Also
Indicate the assessment
year upto which Wealth
Tax return filed.]

REEL:

=

(i) Sales Tax [Only in
case of proprietary
business]

ML

NLLE

(iv) Property Tax

NI

LS

C.

GPF/CPF/PRAN No,

Personal Detajl

[10126 34 5638

Gender :- (M/F)

0]

Date of Birth 3 [ ' 2 | 3 [ 5’ 3 (DD/MMAYYY)
Class/Group - _C : WG
o [RIHAR LEGILA TIVE ASCEMBLY SERETAAT
(Full Neme e.g. B.A.S.-Bihar Administrative Service,
B.5.5.- Bihar Secretarlat Service etc.) :
Home District - B BN K ﬁ[ 1

Place:.

Date!,

Note:

I hereby declare that the above details are true to the best of my
knowledge and belief,

PRINA
=027202)

Signature P’)k"ﬂ‘aw

Name of Employee: MAMNISH. KaNT . THA KvR

DeslgnatlonLlaMﬂyP’TTZN?eN 7
Department:....klﬁ@ﬁ.&y...,......,.,..........

Please sign each page of the declaration. Asset declaration form
must ba in A4 size white paper with computer typed (single side)
in prescribed format.

[Pk Thoerg™




